ZI TEM NO 50 COURT NO. 12 SECTI ON 1|

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).2992/2008

(From the judgenent and order dated 16/01/2008 in MBA No. 345/2008 of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

SHEEKU AGARWAL Petitioner(s)
VERSUS
STATE OF U. P. & ANR Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.,pernmssion to file additional
docunments and office report )

Date: 06/02/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTICE V. S. S| RPURKAR

For Petitioner(s) M. Varun Goswami, Adv.
M. Raj kumar, Adv.
M. R C. Kaushik, Adv.

For Respondent (s) M. UU Lalit, Sr. Adv.
Ms. Shweta Garg, Adv.
M. Al ok Kumar, Adv.
M. Ashish Gopal Garg, Adv.

M. Pat nakar Dash, Sr. Adv.
M. Vikas Bansal, Adv.
M. Anuvrat Sharma , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List the matter in the nonth of April, 2009 for final
di sposal on a non-misc. day.

(Sushma Batra) (I'ndu Satija)
Sr. P.A Court Master



